( TO BE PUBLISHED 1y PART IT SECTION 3 (31) oF qup GAZETTE o
INDIA),

Government of Ingd i
Ministry of Financlk
Department of Revehye

Central Board Of Direct TaXes

New Delhi, {he 1% #a &Lmaﬂﬁilﬂ\e

notifi
NOTIFICATION
=== 0N

No . (F NO -204/28/94/1'11.AoII) . Tt j_S I}Otlfled t—hﬂ‘t“\-}ﬂzﬁ‘
genera] information that pM/g Housing ang Prhan Development
Cerporation Ltd. Hudeo House, 1o0dhi Road, |New Delhi.lloooa,
. have peep dbproved by the Central Governmént ag 4 Housing

. Finance Company for the PUIpeoses of Sectign 36(1) (viii) of
the InCome-tax ACE, 1961, for the éssessment_yedrs 1895_9¢
to 1997-9g, !

2. The APProval ig subject to the cpndition that the
- Company wilj conform to ang comply with thh Provisionsg of
section 36(1)(viii) cf the InComawtax ACt, 1%61,
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( NISHT S INGH )

DEPUITY SECRETARY (Ita.171)

-

Notification o, qo\’l,ﬁ (FoNo.204-/'28/94/iTA.IIJ
—_—— s _ i

To ' o :

The Manager, -

Govt. of India Presgs,

Mayapuri, New Delhi,

Copy to:
1. M/ s Housing g Urban Development Corporation Lta,,
Hudco House, rodhi Road, New Delhim110003.
2., - C.C.ILT., Delhi, pNew Delhi,
R . . I |
3. All Cchief Commissioners of Income-tax' ang Directors
General of Income-tax,
4. CEAG of India(40 Copies).
5. Joint Secretary & Legal Advisor,m/c Law,New Deoilhi,
6. Addl.Secretary(Admn}),Deptt.Of Reven_ue,New Delhi._
¢

7. Bulletim Sention DIT(RSPEPR),New peling,
| | : .
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{NIsH[ SINGH)

DEPUTY SE'ZRETARY(ITA.II)




